
Government of Jammu and Kashmir 
Ladakh Affairs Department 

Civil Secretariat, J&K. 

Notification 

Srinagar, the ~i~ August,2019 

SRO ':)a~ ·Where: as, the Go~emment v!de notlliC"~tion SRo_!:)o \ 
dnted has cnl led u pon the 13-Moru:slnng contltituency to elect the new councilor fof 
conduct of Bye-Election, I..AHDC, Leh 

Now, therelore, m pursuance or rule 12 of the Lad11kh Autonomous Hrll Development 

Councr t (Election} Rules. 1995, the Government hereby oppornt the following dateS/tJme for 
purpose of the stud rulc.-

1. Date from which nominations cnn be made: 20-082019 
2. Las t date for malting nommntions 26-08-2019 
3 Date for the scruuny of nominations: 27-08-2019 

29-08-2019 4. 
s. 
6. 
7. 

Last date for the withdrawal of nomlnauons. 

Date on wt11ch polls shall, rf necessary, be taken: 

Date of counting· 

Date before which the Elections shall 
be completed: 

By order of the GovernmC'flt of Jammu nnd Knshmrr 

13-09-2019 

11-09·20\9 

2 1-09-2019 

Commissioner/Secretary to Government, 
Ladakh Affrurs Department 

No.LA(A)/11/2018 Da ted: :lo -08-2019 
Copy to the :-

l. All Financml Commissionen. ___ .....,. _____ _ 
2. Joint Sccrct~ry. Department of J&K Affairs. Govemmenr uf India, New Delhi. 
3. Pnncrpnl Secrctlll)' to Hon'ble Governor, J&K. 
-'· All Pnncipal SeeretariestCommrssioner Seeretaries!Seeretanes to Go;rernment 

S. ChiefY:Ieetoml Officer, J&K Srinngnr. 
6 Secretary to Government, Law Justrcc & Parl iamentary t\Oarrs. J&K. 
7 Divisional Commissioner Jamrnu/ Knshmir. 
8. Deputy Cornmlssioner/CEO,LAHDC. Leh. 
9. Director lnfonnouon, J&K Sri nagar tor infonnntion and necessary action. 
I 0. General Manager. Government Press Srin:rgar for publication in Government Gnzcne 
II OSD to Ad~rsor (V). 
12 OSD to Adv,sor(G). 
13 . OSD to Advisor (KS). 
14. OSD to Advisor (f) 
15, Private Secretary to Chief Secretary for information. 
16, Privutc Secrctnry to CBC/Chnirn1an, LA I I DC. Leh. 
17. Stock file. 


